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Shri Hem Barua.: Is it not a fact 
that the report of the Enforcement 
Directorate 1962 has brought to light 
quite a nwnber of cases of individual 
Indian residents maintaining and ope
rating accounts in foreign banks 
without the necessary permission of 
the Reserve Bank and, if so, what was 
the modus operandi of those people? 
Has Government been able to fix it 
up and take steps against the indi
viduals pointed out in the report of 
the Enforcement Directorate? 

Shrimati Tarkeshwari Sinha: If the 
Enforcement Directorate points out 
such irregularities, it is for the Direc
tor of Enforcement to take appro
priate action, and he is competent 
enough to take action. 

Shri Kashi R:1m Gupta: Which are 
the countries where these accounts are 
kept? 

Sbrimati Tarkeshwari S~: That 
information is not available to me in 
which countries the accounts are kept. 
They are mostly in the United King
dom and in Switzerland. 

Shri Tyagi: Are any incentives 
offered to those people who are keep
ing accounts outside to persuade them 
to disclose their accounts? 

Shri Morarji Desai: We issued a 
notification in 1961 . giving notice to 
everybody to declare his accounts 
within two months in which case nl1 
penalty would be levied. Then, about 
950 accounts were disclosed and they 
were allowed to keep up to £500 in 
their accounts and bring the rest to 
this country. Out of those £500 they 
could spend for medical expenses and 
other matters, if they are permitted 
under the regular rules, for which no 
further foreign exchange would be 
given to them until they first use up 
the amounts in their accounts. These 
are the facilities which are given to 
them. Therefore, some more are 
coming up even now. 
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Gulhati 'Commission Report 
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Shri Koya: 
Shrl Laxmi Dass: 
Dr. L. M. Sinchvi: 
!'hri Mohsln: 
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Will the Minister of Irrigation and 
Power ·be pleased to refer to the reply 
given to Starred Question No. 48 on 
the 9th November, 1962 and state: 

(a) whether the Gulhati Commis
sion Report has been considered by 
Government; and 

(b) it so, how tar it has been im
plemented? 

The Minister of State in the Minis
try 01 Irrigatio. and Power (Shrl 
Alaresan): (a) The report is still 
under consideration ot the Govern
ment. 

(b) Consultations have been held 
with the States and a decision is ex
pected to be taken shortly. 

Shri Ranga: Is it not a fact tha t 
when it was appointed it was an
nounced that it was only to be a fact
finding commission and that it was 
not expected to give any decisions or 
to make any recommendations with 
regard to the agreement that has 
been reached in 1951 between the 
concerned governments? 

The Minister of IrrIgation and 
Power (Hafiz Mohammad Ibrahim): 
There is nothing on the basis ot which 
what has ·been said by the hon. Mem
ber can be said. They have made re
commendations only with regard to 
the waters of the Godavari and the 
Krishna. 

Shrl Ranga: My question was: Is 
it not a tact that they were not ex
pected to make any recommendations 
but only to act as a fact-finding com
mission and to study whether any 
changes have taken place in the com
putation ot the water supply and its 
utilisation since that agreement was 
concluded? 

Shri Alagesan: The hon. Member's 
assumption is quite correct. They 

were not asked to give any award; 
they were only asked to find out the 
availability of waters in the two 
rivers. 

'Dr.· p. S. Deshmukh: When it is 
proposed to publish this report, if at 
all? 

lIafiz Mohammad Ibrahim: After 
the Government have come to a 
decision and that decision is out. 

Shri Vidya Charan Shukla: Could 
we know the salient features or 
recommendations of this report and 
has the Gulhati Commission laid down 
any principles on which inter-State 
division ot waters would be regulated 
in future'? 

Shri Alagesan: When the report is 
published, he will have all the infor
mation. 

Shri Vidya Charan Shukla: Is there 
any objection to giving the salient 
and important recommendations, just 
one or two? 

Mr. Speaker: Why not wait for 
them? 

Shri D. C. Sharma: May I know if 
some of the Chief Ministers of the 
States concerned have expressed their 
utter dissatisfaction with the report, 
what their views are so far as the 
division of the waters are concerned 
and how rar they are going to be 
honoured or breached by the negotia
tions that are going on? 

lIaftz Molhammad Ibrahim: The 
views Of the Chief Ministers or any
body cannot be given out at this stage 
of the matter. 

Shrl Hem Barua: May I know if it 
is not a fact that this Gulhati Com
mission was originally appointed to 
make an appraisal of the water re
sources of the two rivers and the re
quirements of the projects on the 
rivers? Since they have submitted a 
report, has this report been forwarded 
to the States concerned and if this haa 
been forwarded to the States concern
ed, what are their reactions? 
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IIafIz Mohammad Ibrahim: The re
ports were submitted to the State 
Governments also. The State Gov
ernments were given the reports made 
by the Commission. As far a; their 
views are concerned, they are keep
ing them secret till we take a decision. 

Shri Hem Barua: On a point of 
order, Sir. You have been rather 
protecting the hon. Ministers, if I may 
say so, only on one ground, namely, 
when they say that in the public 
nterest this cannot be disclosed. We 

agree with you that in the public in
terest things should not be disclosed. 
In this particular case he has kept it 
as a secret. ·What are the reasons for 
keeping it a secret? 

JIaftz Mohammad Ibrahim: 
ground that it is not in the 
interest to disclose it. 

On the 
public: 
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Bdz Mohammad Ibrahim: I do not 
remember to have received any such 
representation. 

Mr. Speaker: Next question. Shri 
D. N. Tiwary .. Absent. Shri R. G. 
Dubey.. Absent. Shrimati Renu 
Chakravartty. 

Shri Bade: Sir, my question was 
not. ... 

Mr. Speaker: Shri Bade should 
realise that we have left it behind 
long ago. Shri Bishanchander Seth. 

Delhi Water Supply 

r Shr~ Bishanc~ftder Se·th: 
Shrl D. N. Tlwary: 

·301. ~ Shri R. G. Dubey: 
I Shrimati Renu Chakravartty' 
l Shri Sidheshwar Prasad: 

Will the Minister of Health be 
pleased to state: 

(a) whether any arrangement is 
proposed to be made for meeting the 

ahortage of filtered water in the ciPf-
tal during summer and also for sup
plying uncontaminated water in the 
areas where filtered water is not 
available; and 

(b) if 80, the details thereof? 

The Deputy Minister in the MIJIis
try of Health (Dr. D. S. Raja): (a) 
Yes, Sir. 

(b) A statement is laid on the 
Table of the House. 

STATEMENT • 

In most of the areas of Delhi, there 
is no scarcity of water during sum
mer months. However, sometimes 
shortage of water supply occur due 
to the following reasons:-

1. Shortage of wa ter in river 
Yamuna at Wazirabad. 

2. Low pressure of water in pipes 
in certain localitie •. 

To overcome the shortage of water 
in the Yamuna, arrangements have 
been made with the Government of 
Punjab to get canal water released 
in the river through the Munak 
Escape of the Western Yamuna Canal. 
If the discharge of the river in 
Yamuna at Wazirabad goes down 
below 300 cusecs, the Government of 
Punjab will be requested by the 
Delhi Municipal Corporation to 
release water. 

There are several areas in the town 
where the pressure of water during 
summer months was low last sum
mer. They are:-

(a) Parts of old city such as 
Chandni Chowk, Naya Bazar, 
Phatak Habash Khan, Jog
dhian Colony, Frash Khans, 
etc. 

(b) East Park Road and Rohtak 
Road area. 

(c) Rajindra Park. 

(d) Defence Colony, Friends 
Colony, Lajpat Nagar. 




